Report on the behalf of Haryana State Pollution Control
Board in O.A. No 581/2019 titled as Residents of Gram
Panchayat, Jatal District Panipat Vs State of Haryana

During the hearing of the O.A. No 581/2019 on 13.08.2019 titled as
Residents of Gram Panchayat ,Jatal District Panipat Vs State of Haryana

!

following order was passed by this Hon’ble Tribunal :

"Application is registered based on a complaint received by
post

Allegation in this letter, which has been treated as an application, is
against unscientific disposal of the fly ash by Thermal Power Plant at
Panipat, Haryana which is adversely affecting the inhabitants of village Jatal,
District Panipat. The complaint states that 30-40 people have died due to
cancer, /0% people are suffering from Asthma, 90% people have suffered
eye di/seases, 70%-80% people are suffering from skin diseases, even the
animals are affected by way of several diseases.

Let the Haryana State Pollution Control Board (HSPCB) look into the
matter and fake appropriate action in accordance with law and furnish a
factual and action taken report to this Tribunal within one month from the
date of receipt of copy of this order by e-mail at judicial-ngt@gqov.in.

In reference to the above said directions, it is humbly submitted that
before the Hon’ble Tribunal took cognizance of the present complaint, a
similar complaint was also received at Regional Office, HSPCB Panipat
through Chief Ministers Haryana Grievance Portal on 13.05.2019 vide
registration no. CMOFF/N/2019/040942 from Principal of G.D. Goenka Public
School, Village -Jatal, District -Panipat mentioning the problem of Air
pollution from Panipat Thermal Power Plant (hereinafter referred as to
'PTPS’). Therefore, the site was inspected by the Field Officer of Regional
Office Panipat along with the complainant and observed that the problem
was due to ash emissions from the Ash Pond area towards village -Jatal
therefore show cause notice was issued to the Chief Engineer, Panipat
Thermal Power Station vide letter no. HSPCB/PR/2019/449 dated
10.06.2019 for the deficiencies observed during the inspection attached as
Annexure -R 1/1.

Thereafter in response to the SCN dated 10.06.2019, Chief Engineer
PTPS has submitted his reply vide letter no. 136/CMDP-II dated 25.06.2019

submitting the control measures taken by the PTPS, copy of which is
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attached as Annexure -R 1/2 and the problem of the complainant was

resolved. Hence the complaint was recommended for the disposal along with

the Action Taken Report duly signed by the complainant mentioning

satisfactory comments and the same was disposed of by Chief Minister’s

office on 23.08.2019 after satisfaction of the complainant.

In reference to the above said orders of the Hon’ble Tribunal, Panipat

Thermal Power Station was again inspected by the team of Sh. Bhupinder

Singh, then Regional Officer, Panipat and Sh. Pardeep Singh, Assitant

Environmental Engineer, Panipat on 06.09.2019 and the detailed report of

the observations is as below :

:

That Panipat Thermal Power Station comprised of 8 units i.e. 4 no of
units of 110 MW, 2 no of units of 210 MW and 2 no of units of 250 MW |,
out of which 4 no of 110 MW units have already been phased out in year

2015 and now those have been dismantled.

. That Presently 4 no. of units (2 no of units of 210 MW and 2 no of units

of 250 MW) are available for generation of electricity. However, only 2
units of 250 MW are generating power from last 8 months.

. That Fly ash generated from the plant is been stored in to Fly Ash Silos

and loaded in to Bilkers/Tankers with the help of closed telescopic chutes

to prevent the fugitive emissions and directly transported to the cement

industries.

. That the Bottom ash generated from the plants is been mixed with water

and transferred to the Ash pond area with the help of pumps after

making slurry (Bottom ash mixed with water).

. That the data of the Dry Fly ash generation and Bottom ash generation

from the power plant is attached as Annexure -R 1/3.

. That Thermal Power plant is having three no. of Ash Ponds also called as

Ash Dykes namely A, B & C in which bottom ash is being transferred

from the different units of the Power plant as per the details submitted
by PTPS is as under :

‘Ash Dyke | Area in| Unit from which | Ash Storage | Presently
'Acres | bottom ash | Capacity (in|Ash Stored
i transferred Lakhs Metric l (in Lakhs
f Tonnes) I Metric
! | 5Tonnes)
‘A 575 I1tw4 (110MwW) 283 246
| s (210 MW) |
B | 160 i6 (210 MW) | 45 FT

|
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C i172 7 &8 (250 MW) |58 [ 45
JR— ‘Total 386 332

{ S - s

/7. That the ash dyke which is nearest to the Village -Jatal is Ash Dyke-B ,
the aerial distance of the Ash Dyke-B from the Village -Jatal is approx
1.5 KM. The Google Map showing Ash Dykes and Village -Jattal is
attached as Annexure -R 1/4.

8. That most of the portion of the ash dykes is covered with plantation i.e.
grass, wild growth, sarkanda and ipomoea (jungle Aak) only the portion

used for the lifting of the ash is uncovered.

9. That at the time of inspection there was no lifting of the asn from the
Ash Dyke-B which is nearest to Village -Jatal. Ash lifting was carring on

from the Ash Dyke-A which is at a distance of approximate 5.5 KM from
the Village-Jlatal.

10. That the Loading of the ash in to Trucks/Dumpers was found to be
carried out mechanically with the help of Poclain Machines and loaded
trucks/dumpers were found properly covered with tarpaulin covers so

that the ash does not fly during transportation.

11. That adequate Water sprinkling was done by deploying the 10 no of
tractor tanker & 50 no. of Jet sprays in the water sprinkling
arrangement, on the ash dyke roads & Pond Ash area to prevent the
emissions from the Ash pond Area.

Thereafter Ambient Air monitoring of the Village Jatal was done on
24.09.2019 at G.D Goneka Public School, which is at an aerial distance of
approx. 1 KM from ash dyke -B (Nearest Location was selected after
discussion with the Villagers) and as per the Analysis report vide no. 242
dated 26.09.2019 attached as Annexure -R 1/5, parameters were found

within National Ambient Air Quality Standards as per the details given
below:

' Name of Parameter Results Standards
PMyp 64.4 100 :
| PM5.s 26.8 60
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As per the orders of the Hon’ble Tribunal, report regarding Health data
of last five years was also sought from the Chief Medical Officer, Panipat
and as per the report of CMO Panipat, 16 deaths due to cancer has been
report from 2014 to 2018 while specific reasons of the cancer was not
reported. Moreover, Health camp was organized in the village Jatal on
03.09.2019 and the data of the Health Camp is also attached along with the
report of CMO Panipat as Annexu're -R 1/6.

Now taking in to consideration of the village -Jatal, Panipat, Thermal
Power Plant has stopped the lifting of the Ash from the Ash Dyke -B and
completely cover the Ash Dyke -B with the greenery to eliminate the
possibility of any emission from the Ash Dyke.

As per the Notification of MoEF & CC dated 25.01.2016 regarding
disposal of the fly ash, the unit has submitted in its reply dated 25.06.2019
that fly ash collected at ash dykes is being disposed of to the extent of
150%. However, a time bound action plan has also been sought from the
PTPS for disposal of the total fly ash stored in ash dykes vide letter no.
Haryana State Pollution Control Board/PR/2019/2582 dated 26.11.2019
attached as Annexure -R 1/7 as per the directions of Hon'ble Tribunal in
the similar matter of Thermal Power Plants of M/s Jhajjar Power Ltd. And
M/s NTPC Aravalli Power Co. (P) Ltd in O.A no. 834/2018 titled as
Vedprakash vs State of Haryana.

Haryana state Pollution control Board will abide by all the further
Directions of Hon’ble NGT in this matter.

S

Regional Officer
I%‘ﬂ.td g M,”,w,q \ 7 ’
Haryana State Pollution Control Board Panipat
Regioual Ustloet A
State Pollution Contre
dag:;i‘pat Region, PANIPAT
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HPGCL
AN I1SO 9001, I1SO 14001 and
QHSAS 18001 CERTIFIED COMPANY

PANIPAT THERMAL POWER STATION
A UNIT OF HARYANA POWER GENERATION CORPORATION LIMITED
Regd. Office — C-7, Urja Bhawan, Sector-6, Panchkula
Corporate ldentity Number : U45207HR1997SGC033517
‘Website: www.hpgcl.org.in Email: sl.sachdeval@hpgcl.org.in
Telephone No. 0180-2566806 Fax: 0180-2561573

From:

To

Sub:

Chief Engineer/PTPS,
HPGCL, Panipat.

Regional Officer,
Panipat Region

HSPCB, SCO No. 55, Sector-25, HUDA, Panpat.
MemoNo. |24 /fﬁ?ﬁ /A

Show Cause Notice for closure under Section 31-A of Air (Preventior and Control of
Pollution) Act. 1981.

epg

Dated 2 & — £ - /67

This has reference to your office memo no. HSPCB/PR/2019/449 dated 10.06.2019 vide
which a Show Cause Notice was issued on the subject cited above. In this regard, following is

submitted:-
3

That Panipat Thermal Plant Station comprised of 8 units i.e. 4 units of 110 MW, 2 units of
210 MW and 2 units of 250 MW out of which 4 no. units of 110 MW have already been
phased out in year 2015. The first 4 units were commissioned in year 1979, 1980, 1985

and 1987 respectively with all the four running in wet mode only i.e. the entire ash of these
units was fed to the Ash Dyke A having area of 595 Acres. Due to running of these units i.e.
Unit-1 to 4 in wet mode, a huge Wet Ash has accumulated in the ash dykes. The lifting of
the pond ash started a decade before with the guidelines from Ministry of Environment and
Forest to utilize the pond ash in areas like Cement manufacturing Plants, road filling,

construction works etc. The following table shows the dumping and lifting of the pond ash in
the last 10 years:-

Sr Pond Ash | Pond Ash | % Pond %Total
No.. Year Lifted Dumped l_\f_sh l‘\?‘h
(Lakh MT) | (Lakh MT) Utilized Utilized
1 2009-10 3331 18.412 18.09 43.56
2 2010-11 2.301 19.835 11.60 40.61
3 2011-12 2.917 18.562 15.71 52.04
4 201213 6.612 13.605 48.60 74.34
b 2013-14 6.305 6.543 96.36 98.31
6 2014-15 7.991 8.264 96.69 97.92
i 2015-16 11.694. 2.553 457.95 301.76
8 2016-17 10.063 3.022 486.72 243.73
9 2017-18 6.817 3.102 217.62 154.77
10 2018-19 7122 3.584 215.44 150.19
st - s 31.75¢

The above table indicates that dumping of pond ash in Ash dykes is gradually decreasing
as Unit-7 & 8, which normally remain in operation, run in dry mode and most of the ash is
evacuated directly through Silos. However lifting of the huge quantity of pond ash
accumulated in the past many years is a big challenge and all out efforts are made to meet
the MoEF guidelines of Pond ash utilization by following all possible environment proiection
measures..



Py

That M/s Shree Cement Ltd., Site office Assandh Road, Khukrana, Panipat, M/s R.M
Associates, Vill-Bunana Lakhu Ishrana, Panipat and M/s Bhim Singh Malik by Pass
Thermal Colony, Panipat are presently lifting the pond ash from ash dyke of Unit-1 to 5,
PTPS, Panipat. It is pertinent to mention here that HPGCL is providing pond ash free of
cost since beginning as per MoE&F guidelines to utilize the pond ash by Thermal Power
Plants in cement manufacturing, road filling & construction works etc.

That all the firms have agreed vide their respective offer letters to comply the
Environmental Norms & HSPCB norms while lifting, loading and transporting of pond ash to
avoid air pollution caused by ash dust mixing with air.

The point wise reply of the complaint, against Thermal Plant, PTPS, HPGCL, Panipat is as
under:-

Point No. 1:- Water Sprinkling arrangements were not proper.

That daily water sprinkling is done by deploying the tractor tanker. Now the frequency of
sprinkling of water has further been increased. Jet spray water sprinkling arrangement has
also been done by deploying tractor tanker for the berms of road and heaps of ash. The
Panipat-Assandh road is being cleaned on daily basis in short interval by deploying tractor
based arrangement. The copy of photographs by tractor tanker and Jet spray are attached
as Annexure-A (05 pages).

It is pertinent to mention here that Unit-1 to 4 at PTPS, Panipat are closed since 2014 and
presently Unit-5 & 6 also are not running due to les§ demand of power supply. The ash
disposal pump of Unit-6 is run even without slurry to keep the pond ash wet as and when
required. The copy of photographs of discharging points at ash dyke are attached as
Annexure-B (04 Pages).

Point No. 2:- Ash was emitting due to transport of vehicles in the ash dyke area.

That the lifters are strictly instructed to cover the vehicles fully so that there is no emitting of
pond ash from these trucks. The regular checks are made by our staff to ensure these
instructions. The security guard provided at the gate has been instructed not to allow any
truck which is not properly covered. Most of the ash heaps at ash dyke are covered with
tarpaulin to arrest flying of ash in the environment. The firm has been instructed to provide
new tarpaulin, in case the old gets damaged. Few photographs of the site and
trucks/dumpers covered with tarpaulin are attached as Annexure-C (04 Pages) showing

the arrangements made for lifting of ash and its transportation.

Point No.3:- Green belt was not adequate around-the ash dyke area to prevent ash
splashing in the nearby areas.

That forest department has already been contacted for plantation works at ash dyke vide
this office letter dated 08.03.2019. In reply to that, a scheme for plantation works during year
2019-20 for plantation of trees at ash dyke including its maintenance for three years has
been received from Range Forest Officer, Panipat and the plantation of trees at the dyke
periphery shall be done in the forthcoming monsoon. The copy of scheme for plantation
works is attached as Annexure-D (03 Pages). The matter has been taken up the main lifter
i.e. Shree Cement to implement the scheme of plantation in the coming monsoon.

Apart from that, the plantation is being done every year. The latest copy of plantation & Miic.
is as per the mail received from Sh. Jitender Ahlawat forest depariment dated 21.02.2018



wherein it is clearly mentioned that 10350 plants were planted & Mtc. of previously planted
~ 1745 plants were done. The copy of documents attached as Annexure-E.
Point No. 4:- No provision has been made to control the ash during the high winds and
storms.
That all the firms have been instructed from time to time to stop the pond ash lifting during
high winds and storms. The pond ash lifting during day time from 6:00 AM to 8:00 PM has
already been stopped since 02.05.2019 vide PTPS, Panipat letter dated 02.05.2019,
keeping in view of high winds and storms season so as to keep the air, pollution free due to
mixing of ash dust.
HPGCL has been keeping a close watch on the compliance of all the environmental norms
to keep the adjoining areas of ash dyke at PTPS, Panipat pollution free. Various references
have been made to the firms vide letters dated 18.02.2019, 27.03.2019, 29.04.2019 and
02.05.2019 to com'ply all the environmental norms and preventive measures to make the
area around ash dyke pollution free from ash dust. The directions from time to time are
imparted to the firms for complete stoppage of lifting of pond ash in case of high wind
condition.

5. M/s Shree Cement Ltd. has been awarded the work of complete evacuation of ash from ash
dyke B including its dismantling and reclamation of land at ash dyke. After that, the problem
of ash pollution in nearby villages like Jatol, Sutana will be solved. A solar plant is proposed
at this area so cleared which will give clean energy from Sun.

6. That all out efforts are being made by HPGCL to make all the firms to comply with all the
terms & conditions to contain the pollution and the firms have been asked to deploy all its
resources so as to make adjoining areas free of dust.

7. That it is pertinent to mention here that the lifting of pond ash from ash dyke and running of
Thermal Power Plant are not correlated. The dust level in the flue gas coming out of the
Chimneys of the running units is monitored online by Central Pollution Control Board
(CPCB) and which'is well within the MoEF norms. The accumulated pond ash is not linked
with running of the plants but efforts are made to maximize the pond ash lifting to Cement
Factories, NHAI for road projects and other firms for early evacuation of the Ash dykes.

8. That all possible efforts shall be made and the lifting firms shall be monitored strictly so that
there is no pollution in the environment.

Keeping in view of the above facts, it is requested that the show cause notice issued may be

7\\\\5\\%

Chief Enginger/PTPS,
PTPS, HPGCL, Panipat.

dropped.
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3 2006-0 664791.37 166197.84
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hlhk.jhamb"/u40hpgcl.org.ianMfc

gwarRZSTpxchWnDDtLWkaddGb?projector=1 &messageP...
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From i Nt —-K’%

Civil Surgeon //(9& M - R
Panipat . _

To / ‘
Regional Officer

HSPCB, Panipat

JEE

f‘!{ k

)

No. %y Heatih/Pnp[ol Dated 27-9-19
Sub.:- Regarding data of the death, due to cancer.' and pollution
suffering from Asthma, eye & skin diseases of Village Jattal,
Panipat.

On the subject cited above as per your letter no.
HSPCB/PR/2019/1419 Dated 26/08/2019 the data of village jattal for
the last five years on the death due to cancer and population suffering
from Asthma, eye & skin diseases is being sent for your kind
information and necessary action.

Attached:-1. List of death due to cancer.

2. Health Camp Report

} =
(Q.w/{/’/f /1 a/‘ A A7

32417
g Civil Sufgeon
= Panipat

No. : Dated:-

A copy of the above is forwarded to the following for kind
information and further necessary action, Please.

1. The Chairman, HSPCB, Panchkula,
2. The Deputy Commissioner, Panipat. ,
' | Civil Surgeon
Panipat



Tota! No. Of Death Due to Cancer in Vill. Jattal From Year 2014 to 2018

Sr. No. Name of Deceased Father Name/ Husband Name Age in Year |Date of Death
1iSurji Amar Singh 60 28-10-2014
21Jile Singh Tek Ram 65 15-03-2015
3|Rajbir Jile Singh 42 22-08-2016
4|Rambhaj Hari Singh 70 01-10-2016
5|Kishna Shri Chand 15 02-10-2016
6|Prem Tara Chand 65 07-05-2016
7|Kashmiri lal Dharmo Singh 57 31-12-2016
8|Chand Maan Ghamandi 48 03-12-2016
Slinder Culiya 50 19-09-2017

10(Shanti Prem singh 66 30-10-2017
11|Dharmbir Manphool 60 11-01-2017
12{Sohan Kidara 65 18-07-2017
13|Ghamandi Kishan lal 65 08-12-2018
14|Ranbir Puran singh 61 14-04-2018
15(Lakshita D/0 Sombir 17 04-08-2018
16{Jaghir Dariya Ram 52 15-08-2018

o

Civil Surgeon

Panipat
.

/’
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Health Camp Report Organised By NGT Order in Village Jattal Distt. Panipat On Dated (13.09.19

N Site Of Resp Tract Diarrh al No.
Sr.No ST Skin |Eye R .8 Cancer i o.mm.\ Gynae |Others ._.oﬁ.a__ 0. 5 ;
of PHC |Camp Infection Amoebiasis Patients Examined
1|Kabri |vill.Jattal | 26 5 10 6 4 6 33 88
Total 26 5 10 6 4 6 31 28
CivikSurgeon
/
v
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e HARYANA STATE POLLUTION CONTROL BOARD
= SCO No.55, SECTOR-25, HUDA, PANIPAT
%”.’ Ph. - (0180) 2672{)37, Telefax - 266495 lf E-mail: hsn::bropm};gmajirom

To

No. HSPCB/PR/2019/ Of__j"g/% i lé/,y/;:

The Chief Engineer,
Panipat Thermal Power Plant,
Panipat.

Sub: Regarding Action plan for the disposal of the Fly ash stored in the Ash dykes of
Panipat Thermal Power Plant required in O.A no. 581/2019 titled as Residents of
Gram Panchayat-Jatal, Distt-Panipat Vs State of Haryana .

Ref Hon'ble NGT Order dated 24.10.2019 in O.A No. 834/2018.

In this regard, it is intimated that as per the details submitted by you vide email dated
28.09.2019 sought in O.A no. 581/2019 pending before Hon'ble NGT New Delhi, presently 332 Lakh MT
of the Ash is stored in the ash dykes of Panipat Thermal Power Plant but you have not submitted any
time bound action plan for the disposal of this huge amount of ash stored in the ash dykes in the email
reply dated 28.09.2019.

Whereas in the similar matter of O.A no. 834/2018 titled as Vedprakash vs State of
Haryana, time bound action plan regarding the disposal and management of the fly ash accumulated in
the ash ponds was taken by the Hon'ble NGT New Delhi from M/s Jhajjar Power Ltd. And M/s NTPC
Aravali Power Co. (P) Ltd. For their power plants at vill-Jharli ,District-Jhajjar Haryana .

In view of the above , it is requested to kindly provide the time bound action plan for the
disposal and management of the ash accumulated in the ash dykes of your power plant within 2 days so
that same can be submitted to the Hon'ble Tribunal in the subject cited matter listed for hearing on

03.12.2019
Reé“‘loEal Officer,

! : @QB‘ Panipat
Endst.No.HSPCBIPRI2019/ 23 E % Dated 2C _/é'/,?

A copy of the above is forwarded to the Managing Director HPGCL ,Urja Bhawan ,C-7

,Sector -6 Panchkula for kind information and necessary action, please.
&HS'PCB Panipat

7k
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